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1, Gurudas &/0 ghrl Tiluram aged 35 years FGM r/o
Mannlwaldi Tehsil Sadslsahar Olstrict origanganagar.

2, Gurnam iyl 8/0 chri sher singh aged 36 years,
FGM /0 13 Q. Bakhtana District orXi Ganganagar,

3. Ram Laran 5/0 shri pPeuta Kem a.ed 37 years,
Blectrician, r/o MEa Quarters, KBB 1/1 sriganuaBad:

4. Shyam Bahsdur s/0 Shri Ram Garib ayed 41 years,
Electrician r/o Me: Quarters, No. XKPB/1/5,
Sri Ganganhayar .

\§ ~ b. Pradeep Kumar s/0 Shri Som Dutt aged 37 years,
: Electriclan, r/o ¥Kpa, Sri Ganganager.

6., AShOK Kaushik 5/0 nwhri Surendra Kaushik aged 37
yeéss, Blectrician, r/o T 6 B.Block Sri Ganganagar.

7. Bhagirath s/0 Shri Kashi Ram aged 35 years,
Carpenter, r/0 Waleyr works Colony, (3. No. 14,
Sri Ganganagar .

8. Raj Kumar s/0 Shri Jagdish Prasad aged 35 years,
Fitter, water works Colony, Q. NO. 14, S5ri Ganganad:

9. badu ka, /0 ohri pevi singhaged 43 yesars, Caneman,
£/0 KPa/4 Sri Ganyapagar .

10. Ramesh Chandra s8/0 Shri Rogaram aged 36 ysass,
Mazdoor /0 &PaA/3/2 &ri Ganganagar.

11 . Munu Lal s/0 bhri kRohan Lal aged 38 years, Mazdoor,
£/0 KPA/6/9 Srli Ganganagar .

12 Rajendra Kumar $/0 bhri ori Ram aged 34 years,
mazdoor, r/o H. No. BU4, wWard No, 11, Leele Chowk,
Ll Gangenayal .

13. ohashi Pal s/0 Shri Gulab Raw eged 36 yeals,
Mgzdoor, r/0 «PB/7/2 Sri Ganysnagar,

14. Bajrang Lal s/0 Shri Ome Ram eged 34 years,' Mazdoor
r/o KPi, S8ri Gangenager .

15, Prahlad Singh s/o shri Man S8inuh cged 36 gears,
Chowkidar r/o KPA 4/2, il Ganganayar.

16 . Chiman Lal s/0 ohri puran Chand aged %4 years,
Chowkidar, r/o KPA/7/11 MEbx Quarters, Sri Ganganaga

17 . Hanumana Saharam s/0 ohri Megha Ram aged 34 years,
Electrician, r/0 Will. Sadhuwelli Digtt. Sri Gangane
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Rajendra Pratap s,/0 &hri Panaru singh aged 34 yeers
Blectr iclan, r/o wWard No.l, Devbagar JCT Mill,
Bri Ganganagar .

Manjeet Singh s8/o Shri Swaran Singh aged 30 years,
Fitter r/o ward No. 15, pPurani abadi, Sri Ganganagak

Prem Pal s/0 Shrl shamsher Singh aged 35 yeais,
Carpeinter, r/o Tootwali Teh. abohor District,
Firozpur (Punjab) «

Prem Kunar s/0 Shri Keshav aged 38 years, mMazdoor
x/0 Vinaba Basti, Sri Ganganagar,

Yijay Kumar 8/0 Shri Kashi Ram aged 40U years, Ref.
Mechanic, r/0 ward No. 11, Purani Basti,

LIl Ganganagar.

pharaw Pal /0 Shri Ram Kumar, &aged 36 yearls,
Electrician r/o wadrd No.23, wurjeet & ingh Colony,
Sri Ganganagar .

all working under Garrison shyineer, Lalgarh
Jattan bistrict Sri Ganganagér.
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1. Unicn of India throuyh thne Secretary to the
Government, MLnistry of Defence, Raksha Bhawan,
New Deln..l.o -

2. Commandal wWorks Engineers, Mis, Srl Ganganacéar.

oo RESPONIENTS ,

None is present for the applicants.

HMr.

2. K. Vyas, counsel for the Respondents.

CORAM

Hon'kle Mr, Justice O.p. Garg, Vice Chairuan.

Hou'ble Mr ., Gopal siogh, adminlstrative Henmber .

sOR D & R 3
(per H®*ble Mr, Justice 0.p. Garg)

List has been revised. None appears on behaXf

of the applicants, who are tgenty three in number.

The

applicants are working under the Garriscn Engineer

Lalgarh, Jattan in District Sri Gangyanagar.
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2. By means of this QA under Section 19 of the
adrinistrative Tribunals ict, 1385, the applicants

have claimed the following relief: ;-

“ That the impugned order annexure A-1 way
Kindly be gquashed and set aside and the
respondents be directed to give benefits
under acCp Scheme. In case this Han'ble
Tribunal comes to conciusion that the Trade
Test is necessary for giving benefits, the
applicant prays that the respondents be
directed to hold the Trade Test of the
applicants. Any other relief which this
Hon'ble Tribunal deems fit just and proper
in the racts and circulist:-nces of the Case
may kindly be passed in favoar of the
applicents® '

3e &4 detalled reply to the various averments
made by the applicants has bsen brought on record

by the coniestmg Lespondents. It 18 stated that
parsdant to the scherme for the assurred Career
progression for the Central Governient Civilion
employees, the applicants were requliied to undergo

& test which was, as & matter of fact, held, but

tihe applicants failed in that test. After having
hedrxd Shri & K. vyas, learned coungel for the
contes%ing respondents and taking.into consideration
the documents brought on record, we iind that the |
applicants under the said Scheme, as clarified for
the Central Government Civilion BEmployees, subsequent
by letter dated 10.02.2000, a copy of which is
Anh@xure R-7 to the reply, were reguired to take up
the test. It ?annot ke sald that the applicants
could not be forced to appear in the test. wWith a
_view o avail_the benefit of the Schewe aroresaid,

a test was neceSSary; The applicants as said above,
di.av appear in the test , but failed. we find that

the case as put up by the spplicants is devold of an
merit and substance. They are not entitled to> the

relief as claimed. The OA is accord.ngly dismissed
thhqai*;zf order as to cosis. V/////f

(AsP . NAGRATH (JUTiCEOP. GIRG)
Adi, Mewber ) V 1 Chalirman
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